e * NATIONAL COMPANY LAW TRIBUNAL
'INDORE BENCH AT AHMEDABAD

 COURT1
MP/ CP 2 of 2019
e Coram MADAN B GOSAVI MEMBER (.IUDICIAI.) L
T VIRENDRA KUMAR GUPTA MEMBER (TECHNICAL) R S
s ATTENDANCE CUM-ORDER SHEET OF THE HEARING THROUGH VIDEO ggufiggug G BEFORE THE

o G ‘-INDORE BENCH AT AHMEDABAD OF THE NATIONAL COMPANY LAW TRIBUNAI. ON 09.02.2021

i Name qf‘the’Cpmpany:; ST S Pebples_'Geheral Hospital Pvt Ltd

, , V/s : 2
-~ Ashok Kumar Khosla & Alliance’lndUStries Ltd

S Section: 90(7)of Co.Act, 2013

ORDER
L KLearned Semor Counsel Mr. Saurabh Soparkar appeared for the Petitioner.

* ' Learned Senlor Counsel Mr. . Navm Pahwa appeared for Respondent no.l.
 Learned Counsel Mr. Amalpushp Shroti appeared for the Respondent No.2.
- Learned Counsel Mr. Sandeep Singhi appeared. Learned Counsel Ms. Poonam iy
~ Mathur appeared. Learned PCS Mr. Dilip Kumar Jain appeared for Respondent
' No.4. Learned Counsel Mr. Ankit Dubey appeared. Learned Counsel Mr. Hamesh
- "Naidu appeared for the Alliance Industrres lerted Learned Counsel Ms Trlsha o
~ Baxi appeared , ~ '

- Heard learned Semor Counsel for Petltloner in. rejomder

| "._,“’-‘Matter to appear for further hearlng of petltlon in rejomder on 10 02 2021.

Dated this the 9th d y of February, 2021 .

‘- Prakash »




